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*5 [The Questioner was absent]
Infrastructure facilities in Gram Panchayats

*5. SHRIHARNATH SINGH YADAV: Will the Minister of PANCHAYATIRAT be

pleased to state:

{a) whether any scheme is being implemented by Government to ensure adequate

infrastructure facilities to the Panchavats across the country and if so, the details
thereof,

(b) whether Government had also proposed for computerization of all Panchayats

and provision of online services; and

{c) 1l so, the details thereof and the financial allocation made by Government for

this purpose during the last three years and the current year, State-wise?

THE MINISTER OF PANCHAYATI RAT (SHRI NARENDRA SINGH TOMAR): (a) to
{c) Astatement 1s laid on the Table of the House.

Statement

{a) and (b) * Panchayat’ being a State subject, providing infrastructure facilities
including computerization of the Panchayats is primarily the responsibility of the States.
However, the following programmes are also being implemented for providing adequate

infrastructure facilities by the Government of India:

{1y Fourteenth Finance Commission (FFC) grants are provided to the Gram
Panchayats (GPs) for infrastructure and basic services such as roads,
drainage, footpaths, water supply, street lighting, samitation, maintenance of

community assets, cremation and burial grounds, etc.

(i)  Ministry of Panchayati Raj (MoPR) under the restructured scheme of Rashtriya
Gram Swara] Abhiyan {(RGSA) being implemented with effect from 2018-19, 1s
providing financial support for certain infrastructural facilities for GPs such as

Gram Panchayat Bhawans, computers and peripherals.

(m) Implementation of computerization of GPs 1s being done under various

programmes such as RGSA, FFC, etc.

() Departmentof Telecommunications (DoT), Government of India, is implement-
ing the BharatNet project to provide broadband connectivity to all GPs of the
country. Phase-I of the project to connect one lakh GPs has been completed in
December, 2017. Under Phase-II, the remaining around 1,50,000 GPs are being

covered through an optimal mix of media such as Optic Fibre Cable, Radio and



Oral Answers [21 June, 2019] to Questions 55

Satellite, through States, Private Sector and Central Public Sector Undertak-

ings.

(¥) Towards provision of online services in the rural areas and GPs,Common Ser-
vice Centres (CSCs) have been setup through a * Common Service Centre -
Special Purpose Vehicle” (CSC-SPV), a society of Ministry of Electronics and
Information Technology. The key objective of CSCs isto deliver various citizen
centric services, such as Government to Citizen (G2C), Business to Citizen
(B2C) services, financial inclusion services, educational services, skill develop-

ment services etc.

(c) The State-wise financial allocation made by the Government under FFC grants
and RGSA during the last three years and current year are at Annexure-I and
Annexure-I1 respectively (See below). The funds disbursement details of BharatNet are at
Annexure-IIL

Annexure-I

Allocation of Fourteenth Finance Commission grant to the States for Gram

Panchavats in the years 2016-17 to 2019-20

(T in crore)

5L No. State 2016-17 2017-18  2018-19 2019-20
1L Andhra Pradesh 146345 168685 194732 262213
2 Arunachal Pradesh 138.66 15982 18449 24844
3. Assam 91598 105580 121882 1641.19
4 Bihar 355423 409680 472938 636825
3. Chhattisgarh 88682 102218 118002 158894
6. Goa 2262 2607 3010 4033
7 Gujarat 146018 1683.08 194296 261626
3. Haryana 656.72 75698 87386 117668
) Himachal Pradesh 306.05 35276 40724 54836
10. Jammuand Kashmir 58573 675.15 77940 104949

11. Jharkhand 102253 117863 136062 183212
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Sl No. State 2016-17 2017-18  2018-19 201920
12 Karnataka 157077 181055 200010 281439
13. Kerala 67940 78312 904.03 121730
14, Madhya Pradesh 229246 264240 305041 410748
15. Maharashtra 254261 293076 338328 455570
16. Manipur 34.84 4016 46.36 62.43
17. Odisha 149664 172511 199148 268159
18, Punjab 69184 79745 92058 123958
19, Rajasthan 230552 265747 306780 413090
20. Sikkim 251 2895 334 4499
21 Tamil Nadu 148431 171090 197507 265950
22 Telangana 08,99 104775 120953 162868
23, Tripura 56.76 6543 7553 10171
24, Uttar Pradesh 605002 697357 805034 1084004
25, Uttaralkhand 31837 36097 42364 57044
26, West Bengal 239991 27626 319339 430001
Torar 3387052 3904097 4506916 60687.13

Annexure-I1

State-wise Annual Action Plan approved in the vears 2016-17 to 2019-20 under

Rashiriya Gram Swaraj Abhivan (RGSA)

(T in crore)

S No. State 2016-17% 2017-18* 2018-19 201920
1. Andhra Pradesh 9161 9074 12854 15472
2 Andaman and Nicobar Island 042 136 15 1.5
3 Arunachal Pradesh 2 733 4072 46.58
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SL No. State 2016-17%2017-18% 2018-19  2019-20
4 Assam 55.29 36.02 7727 6539
5. Bihar 0 0 108.02 1263
6. Chhattisgarh 262 3882 2587 3262
7 Dadra and Nagar Haveli 0 0 1.628 238
8. Daman and Diu 0 0 121 0.89
9. Goa 383 229 439 3n
10. Gujarat 66.76 3 2792 5509
11. Haryana 3039 49.00 5555 69.64
12. Himachal Pradesh 451 568 1918 209
13. Jammuand Kashmir 0 0 4951 67.14
14. Tharlkhand 60.79 67.66 2853 3462
15. Karnataka 58.81 4537 66.08 5231
16. Kerala 2353 265 51.78 5068
17. Lakshadweep 0 0 0 0
18. Madhya Pradesh 86.21 9125 21529 22765
19. Maharashtra 45.66 63.63 10254 14289
20. Manipur 10.02 6.53 206 10.09
21. Meghalaya 0 0 9.86 1502
2 Mizoram 12.95 11.72 1097 734
23. Nagaland 0 0 876 8.87
24. Odisha 40.03 4277 5068 28.55
25. Puducherry 0 0 0 2.82
26. Punjab 19.38 826 9893 91.12
2 Rajasthan 4575 217 61.81 7497
28. Sikkim 483 535 11.29 932

2. Tamil Nadu 55.48 537 % 15865
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SL No. State 201le-17* 2017-18* 2018-19 201920
30. Telangana 4726 61.94 60775 17518
31 Tripura 1332 10.86 75 122
32 Uttar Pradesh 118.59 12534 24924 41692
3% Uttarakhand 2745 2138 3737 5721
34 West Bengal 452 5557 91.59 94.18

* Pending launch of RGSA, during 2016-17 and 2017-18, funds were released to States for Capacity
Building and training of Panchayati Raj Institutions.

Annexure-IT1

Details of Funds disbursed under Bharat Net projectare as under:

S1. No. Year Fund disbursed (¥ in Crore)
1 201617 5600.00
2 2017-18 6000.00
3 2018-19 414554
4 2019-20 (BE) 6000.00

* Bharatnet Project is implemented through a Special Purpose Vehicle - Bharat Broadband Network
Limited (BBNL). Allocation of funds is made to BBNL.

MR. CHAIRMAN: Q No.5, 3ft 3111 g a1qd e & 3R 51 71 supplementary
&1 9ol & | Now, Q No.6. Shrimati Jharna Das Baidya.

Decreasing area of land under cultivation

*6.  SHRIMATI JHARNA DAS BAIDYA: Will the Minister of AGRICULTURE
AND FARMER S WELFARE be pleased to state:

{a) whether it is a fact that the area of land under cultivation is decreasing; and
(b) if so, the rate of decrease during the last three years?

THE MINISTER OF STATEIN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) Astatement 1s laid on the Table of
the House.



